
BEFORE THE HON'BL1: NATIONAL GREEN TRIBUNAL - SOUTHERN ZONE 
AT CHENNAI 

ORIGINAL APPLICATION NO. 39 OF 2020 (SZ) & I.A. No. 24/2020 

BETWEEN 

Dr. Lubna Sarwath 

The State of Telangana 
Rep. by its Chief Secretary 
& 8 Others 

AND 

... Applicant 

. Respondents 

JOINT COMMITTE INSPECTION REPORT SUBMITTED BEFORE THE HON'BLE 

NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE AT CHENNAI 

1. It is humbly submitted that Hon'ble National Green Tribunal , Southern Zone at 

Chennai in their order Dt 26.02.2020 in O.A.No. 39/2020 & I.A. No. 24/2020 have 

pleased to constitute a Joint Committee comprising of District Collector, Ranga Reddy 

District, a Senior Official from Ministry of Environment Forests and Climate Change 

(MoEF&CC) , Regional Office, Chennai and Senior Officer from Lake Protection 

Committee, Hyderabad Metropolitan Development Authority to inspect the area in 

question and submit factual report and action taken report if there are any violations 

found . 

2. It is humbly submitted that in pursuance of the orders passed by the Hon'ble 

NGT following officials have inspected the area in question located in Puppalguda 

Gandipet Mandal Ranga Reddy District on 12.08.2020 at 9.00 A.M. 

1. Sri Krishna Rao, Executive Engineer, Hyderabad Metropolitan Development 

Authority and Lake Protection Committee Member 

2. Sri Rajshekar, Tahsildar, Gandipet Mandal (Representative of District Collector 

Ranga Reddy District) 

3. It is humbly submitted that Sri M.T. Karuppiah, Senior Official from Ministry of 

Environment of Forest & Climate Change (MoEF&CC) Regional Office, Chennai could 

not attend the joint inspection personally due to COVID-19. However he was involved in 

preparation of report through teleconference and his views and inputs have been taken 

for submission of joint inspection report . 
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4. Further it is humbly submitted that following officials from Hyderabad 

Metropolitan Development Authority, Telangana State Industrial Infrastructure 

Corporation Limited (since the above area comes under the jurisdiction of TSIIC) and 

office of District Collector, Ranga Reddy District were also present during the joint 

inspection. 

1. Sri s .Balakrishna - Director Planning-I , Hyderabad Metropolitan Development 

Authority (HMDA) . 
2. Sri C.Vinod Kumar, Zonal Manager Telangana State Industrial Infrastructure 

Corporation Limited (TSIIC). 

3. Sri Ganesh Surveyor, Gandipet Manda! 

4. Sri Kiran Village Revenue Officer, Puppalguda Village 

5. It is humbly submitted that during the joint inspection, Officials of O/o District 

Collector, Ranga Reddy District have furnished the village map of Puppalguda village 

and revenue sketch of the area in question and as per said maps, Mamasani Kunta is 

located in Sy.No. 288 of Puppalguda village and not in Sy.No. 286 of Puppalguda 

village and the Respondent No. 9 i.e M/s . Phoenix Spaces Pvt Ltd is making 

construction in Sy.No. 286/P which is adjacent to Sy.No. 288. 

6. It is humbly submitted that during the joint inspection, Officials of Hyderabad 

Metropolitan Development Authority have furnished the Master Plan of the above area 

and as per Master Plan the Mamasani Kunta is located in Sy.No. 288 (part) which is 

adjacent to Sy.No. 286 (i.e, property of 9th respondent ) . Further it is observed that 

Sy.No. 288 which is shown as kunta in the village map and master plan is presently 

vacant and there is no water in it and the 9th respondent property is abutting to this 

survey number and 9th respondent is not making any construction in Sy.No. 288 which 
is shown as water body in village map and HMDA Master Plan . 

7. Further it is humbly submitted that during the joint inspection it is further 

observed that there is a culvert adjacent to the property being developed by 9th 

respondent in Sy.No. 286 of Puppalguda village and as per the directions given by 

TSIIC , the 9th Respondent has carried out works for restoration of culvert and laid down 

the pipelines and constructed (10) precast catch basin chamber for free flow of water 
from culvert to nearby Nala known as Bulkapur Nala . 
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8. It is humbly submitted that Village Map of Puppalguda village, Revenue sketch of 

the area in question and extract of HMDA Master Plan showing the location of 

Mamasani Kunta in S.No.288 of Puppalguda village, the site of 9th Respondent and 

photographs of the above area showing the land in Sy.No. 288 and 9th Respondent site 

in S.No 286, culvert and the pipelines laid. pre-cast catch basin chambers constructed 

for free flow of water into nearby nala (Bulkapur Nala) are annexed to this joint 

inspection report for kind perusal of this Hon'ble NGT. 

1
. (Krishna Rao ,~ ;abad Metropolitan Development Authority 

and Lake Protection Committee Member) 

2. 

(Rajshekar Tahsildar. Gandipet Mandal(Representative of District Collector Ranga 

Reddy District) 

Other Senior Officials of HMDA and TSIIC (who were present during inspection) 

3. 

4. 

(S.Balakrishna - Director Planning-I, Hyderabad Metropolitan Development 

Authority) 

t- -V~ 
(C Vinod Kumar, Zonal Manager Telangana State Industrial Infrastructure 

. ~ rporation Limited) 
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MAP SHOWING THE LOCATION SKETCH OF SY.NO's.288, 287,286 and NALA 
SITUATED AT PUPPALGUDA VILLAGE, GANDIPET MANDAL, RANGA REDDY DISTRICT. 
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SCALE: 8" - 1Mile 

Na la width As per Village map at A - 80' , at B - 66' , 
at C - 80', at D - 66', at E - 66' 
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